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BEFORE THE HON'BLE I{ATIOI\AL GREEI{ TRIBUiNAL,

WESTERN ZOI\E BEI{CH AT PUNE

ORIGII{AL APPLICATIOI{ NO. 144 OF 2A25

Superb Hygienic Disposai lndia Pvt Ltd. APPLICANTS

Vis

MPCB & Ors. . RESPONDENTS

AFFIDAVIT II{ REPLY ON BEHALF OF RESPOI{DEI{T NO. 1

Maharashtra Pollution Control Board (MPCB) IS AS UI{DER

I, Hema Deshpande Age: 55 Adult, Occupation-Service, the

Regional Officer of the Maharashtra Pollution Control Board at lr{agpur

i.e. Respondent No. t hereinabove, having my office at lJdyog Bhavan,

5th Floor, Near Sales Tax Office, Civil Lines, Nagpur-440 001, do hereby

state on solemn affirmation as under....

1. I say that, this Affidavit is being filed in response to the limited

query raised by this Hon'ble Tribunal in its order dated

2811112025 regarding the Gap Analysis Study. Howeveq vide

Affidavit dated 12103/2026, this Respondent has already

submitted preliminary objections that the Consent to Establish

which was granted to R7 PP for developing of new Common

Biomedical Waste Treatment and Disposal Facility on05I09/2023
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8. 10112/2023 which has been assailed in the present OA which
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could not have been done in Original Application u/s 14 of the

NGTAct 2010 as for that anAppeal is required to be filed u/s 16

of the NGTAct 2010.

2. I say that on 1510312024,the present Respondent, in discharge of

its statutory obligations under the Bio-Medical Waste

Management Rules, 2076, issued a work order to the Indian

Institute of Technology, Powai, Mumbai (IIT Bombay) for

canying out a Gap Analysis Study perlaining to the quantum of

biomedical waste generated in the State of Maharashtra and its

projected generation for the ensuing ten (10) years, vis-d-vis the

existing biomedical waste treatment infrastructure. I say that the

said study was undertaken with the specific objective of assessing

the adequacy and spatial distribution of existing Common

Bio-Medical Waste Treatment Facilities (CBWTFs) within a

coverage area of a radial distance of 75 kilometers or within the

notified coverage area of existing Common Treatment Facilities,

in order to determine present and futlre CBWTF requirements. I

fuither say that although the original duration prescribed for

completion of the said study was 60 working days, the timeline

was extended. I say that the present project is likely to be

completed, as the data necessary for carrying out a scientific and 
"

comprehensive gap analysis was complex, voluntinous, and

time-consuming, involving collection of information relating to

healthcare facilities, bed strength of hospitals, and the Gup
'.44
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3. I fuilher say that while the said study was being conducted, the

present Respondent received a communication from the Ministry

of Environment, Forest and Climate Change (MoEF&CC),

Government of India, vide letter dated 3110712024, whereby the

MoEF&CC directed the State Pollution Control Board to

complete the gap analysis and submit the report to the Central

Pollution Control Board (CPCB) and MoEF 8.CC for their

comments, if any. I say that upon cornpletion of the said study,

the Gap Analysis Report has accordingly been submitted to the

CPCB and MoEF&CC on 1710412026. Hereto annexed and

marked as Annexure-A is the copy of the work order dated

1510312024 issued to IIT Powai, Mumbai, and Annexure-B is the

copy of the letter addressed to MoEF&CC and CPCB regarding

submission of the Gap Analysis Report.

4. I say that to aid the Gap Analysis Study, the present Respondent

. ..,had issuedthe u.ork order to M/s lnnowave IT Infrastructures,#. i 1'..r

. ,'., :":''Surimah Pot'nt, Mumbai on l4ll0l2A24 for Inventorization of the

Biomedical waste generators (Occupiers) in the State of

Maharashtra and the implementation of Intelligent Analytical

System for Respondent Board. I say that the Inventorization will

help as the Data foundation for identifying; quanti$ring, and

bridging the gaps between existing waste management practices

ancl regulatory requirements. As per rhe letter dated 2710112026

issued to M/s Innowave IT Infrastructures the works of survey of

HCFs is expected to be completed by September 2026 Hereto

annexed and marked as Annexure C is the work order dated

' -ll"I l:j::.::;:J:;. ,.

.Jl w
I

3+

356



i."i.

1411012024 and Annexure D is letter issued to M/s Innowave IT

lnfrastructures w.r.t. extension of timeline for survey of HCFs till

September 2026.

5. I say that this Reply Affidavit be read along with the contentions

raised'in the previous Affidavit dated WA3D026, wherein the

Present Respondent had raised a preliminary issue regarding the

maintainability of this OA and pass appropriate orders.

Solemnly affirmed o, . $.t5 . day of May 2026rt . tgg+&.n-

ffiT

ffirr

&

For and on behalf of Maharashtra
Pollution Controi Board,

( Hema Deshpande )
Regional Officer-Nagpur

Reglnoal OfrItr
mC Borrd,l{rgpur

owoin !:efore ffi{.} $it i,.

"&

tre
#

*

day 0ff,13^ :t,..ln..?&.,
shri/smt 1fiu. ..ttl.%*g.
a,N,.tt(:rf*who has n ideriirl
by Shrii$int,.....,.....

ArJvocate. Nagpur.
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fuIPCBI9B./2OA6.OIC HTMEE& SECRETA&Y"MPC*

Fax : 2{J4-*i32J*t}3,flrSB 1402351S

n lt 2231881t ?A?(

Hrwen^rorr- -B

MAHARA$HTRA POLLUTION COT{TROL HOARO
Ph*r*: $??*f78{H*S* Kalpataru Point,3rd g 4tl {I0or.

$ion- &{atunga $ehems Rflad }i*. 8"

0pp. Cine Plar*I Clnema,
I*ar Sion Circle, Sion {f},
il{umbrri: *S0 (}21

Vktrt us at ! htt*rlj, rcpr*#srr:is:

Nc. MFCBIMS/BMWI I 12233883 I 2026
To,

Date:1710412026

1. The S*cretary
Ministry of Errvironrnent, For*$t and Climato Change (MoEfCC)
lndira Paryavaran Bhawan
New Delhi* 11SS*3

2. The Chairrnan
Cenlral Pollution Control Board {ePCB)
Parivesh Bhaw*n, East Arjun Nagar
Delhi* 110032
Subisct : Submission of Gap Analysi* R*oort for Ccnnmon BiomedieatWaste

Treatment Facilities {CBWTFS} in Maharashtra * reg.
Reference:t) MoEFCC, Gol letter F. No. 20/4/2S2'1-H$MD datod 31107/2*24 on

"Concerfls Hegarding Gap Ana{ysis Fleport for Cornmon Biomedical
Waste Treatrnent Facilities * fteg".

2) Gap Analysis Fleport submitted hy llT Bombay
Sir/Madam,

This is in reference to lhe hitoEFCC lett*.r cited ahove, wherein $tate Potlutian
Control Boards were directed to conduct Gap Analysis for Cemmcn Biornedical Waste
Treatmeftt Facilities (CBWTFS) and further instructed not to cansider e$tablishment of
&ny n6w CBWTFS tilt completio* rf ths Gep Analysis and s*bmi$sion of the report to
CPCB and IVIoEFCC fcr th*ir comrnsnts, if any, in accordance with the provisions of the
Bi*-Medical Waste Managemont Rulss. 2016 and CPCB Guidelines.

The Mahara$htra Pollulion Control Board tMPCBi has undertaken the Gap
Analysis of CBWTFs aoross the State of Maharashtra. The said study was carrisd out
through the lndian lnstitute of Technology {llT), Bombay, a$ an ind*pendent technical
organization.

llT Bombay has completed the Gap Analysis study and submitted its detaiied
report to MPCB which is hereb-y submitted for kind pelu$al and pommsnts- tf any.' Di$itally signed by

Rahul Ashnk Rekhawar

rxs$bg*.3Pfr 8xr,**,f , rAs),
Member Secreiary

Ittraharashtra Follution Control Board

Copy submitted to: Hon'ble Chairnran. MPCB, Mumbai- for infsrrnation
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h{AI{ARASHTRA POLTUTTON C OI'{TROL ROARD
I cl I 2,1{}il143? I X4tl$?trs

Irnt: 24{lS??9$

ttfi't ne fl,ll

\Ydrsit i htrN/rqrr'b, gtrr,.inf

onrrill p-r q(hlt$lAl:lii:1

Work Ordcr

Darer flf blq-oL\

l{n[pntntu l\rlnl-

dil' lilqur, ()pp. (llnernar,

Nr:rr .!iion Clrels, Si{rn{ l';)

Mrrnrilri-4{}(} (112

l{Al{iRA8l'trFA

ffi\I77

MrcB/PsolLtlo {t* F 15 - os53

To,

ML. Rajesh Bidye
VP - Geospatial Sales,

lr,l.1s. Innorvave I T I n frastructure s L irn ited

A210, 2nd Floor, Dalamal Towers,
Free press Journal Road,

Nariman point, Mumbai - 400 021. India"

Sub: Work Order for Inventorization of the Bio-medical waste generators (Otcupiers) in

Maharashtra and Implemcntation of Intelligent Analytiml Sysfem for N'Iaharashtra

Poltution Contnot Board (MPCB)

Rtf:

1) MPCB notice inviting tender e-Tender (Tender No: hdPCB/FSO/INYENTORIZATION-

BMw2024.25)thr.oughGovt.e.Tenderingporta1(URL:@)dated
1610812024.

2}Corrigendaissuedanduploaded0nthee.tenderingprrrtalfrrTenderNo.
MPCBIPSOIINVENTORIZATIOI'.{-BM W /2A24-25 dated 25 fi'l 12fr24'

3) Your Technical bid uploaded on e-tendering po$al, opened on date 261il81202'4'

4) your Financial bid uiloaded on etendering portal, opened on date 031\0t2024 '

si uncn,u mail requesting for price negotiarion dated 03/i0/2024

6) Your revised negotiated price submitted on07ilAl2t24'

zi urcn'r Lol No 241014-FTS-0036 dated 14,nn024

8) Your acceptance to LOI v ido letter No IIILIMPCB'12024 I 0i02'd?I.;ea ru fi 0 tz0zq'

********r(+**+*++f++

with reference to ahove mentioned s,bject (Refi l), Maharashtra Potlrrtion control Board (MPCB)

ispleasedtoissuethisWorkordertoM/s.InnorvavelTlnflustrrrctrrrcsl,inriteellor
Inventorization of the Bio-rnedical waste generators in tlre state and Implerrentatio[ oIlntelligent

Analyrical System for MPCB, The negotiated rate subrnitted by yorr nray be notecl belon':

Page 1 of 7
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i N'lilestoucs

( inr,entorr,) tlclir,sr)'
lirr grouir ,.\ zone
Surve3, lnd'"1eliver1,
of sun,cttri
inventorr. iu thrr t'orrtt
o|digir*l duru as CIS
nrrp linktd u.irh
collected invcntory
including gu-o-tagged
photos. snalx. etc,

r-iiltit

I

3000 Nos $0a 45iCI0,000:A0

(inventorl') delivery
for group B zone
Sun'e1'arrd delivery
ofsurvcl.ed
inventoLr, in the form
of digital dara as GIS
nrap iinktd u,ith
collecled in\,entory
including geo-tagged
photos- snBps. etc.
ard associated report
fiom lhc zotre
deilned r-inder'group

5200 Nos t 500 78,00,400.00

Nos5000 1700 85,00,a0CI.a0 1,00,i0,a00.00

Nos 17005000 1,0as0,000.0085,00,000.001.04

iinventorl,) delivery
Ibr group C zone
Sun,ey and delivery
0f sunre\,ed

inventorl. in the fonn
0f digital data as CIS
map linked with
collected inr.entory
including geo-tagged

1:hotos, sr'raps, etc.
and assri*ia1ed report
Irom lhe zone
defined undergroup

{invenLur.r,J delivery
lor groull D z-one

Surrey and delivery
oI survcled
ir:venlory in the form
of digital daLa as CIS
nrap linl(ed \i'ith
collecled inventory

data

data

Page 2 of 7
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.:

L0r 53,10,000.0a

'1.02

Digital dara

92,04,000.00

t.03
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4000 Nos I9AAr "05

Digital dora

iinr'entoq.) delivery
{irr grcup I zonc
Survey and dclir,eD,
of sun,evcd
inr'entoq, ip the lbrm
of digital data as CIS
niap linked with
collected inventory

' including geo-tagged
ohotos- snans- etc.

i and associated report
I fronr the zone

defined under group

LE.

1,56,94,AA0.A0
l,

Nos70001.06

Digital data

{inventory) delivery
for -eroup F
zone
Suney and delivery
ofsurveyed
inventory in the form
of digital dala as GIS

map linked with
collected inventory
including geo-tagged

photos, snaps, etc.

and associated rePort

from the zone

defined under grouP

F

Lump
sum

II .07

Lump
sum

I

System suPPorting

da{abase

RDBMS (oPen

source) suPPorting

the proposed ryg:qfl=

1.08

2,75,66,0il0,08

50,65,000.40

3,25,27,88A"{)0

t

Lump
sum

syslems
imptemented bY

MPCI]
Integral"ion of the

proposed EnterPrise

I ntcgrated AnalY tir:al

Svslcm qr1hryq-e11*

lnegration with

Page 3 of 7

To ba entcrcd lrY tht
Ithldtr ln
ll;. P

Q$uhtityItrm Description AMOU

AXB)

Cost
Wlthout Tnxtc ln

llr. F:' (ca

plrotos, snfips, etc.
and associnter! r'epolt
firrnr th* eo-ne

delinrd undcr'gncup
D.

99,68,000.0076,00,00a.00

1,33,00,a$9.a0r90a

275660{0

GIS map serrice
Implementation of
GIS map service

covering
Maharashtra havirg
rich basemaP

informatlon

II

59,76,744,005A6S0A0I
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,t0

I implenrtntrd try-
| tr'tCl) inctuoing
I Conscnt

I M*rug*n,.,rr
I S1,stul. llar c6de
I sy.tcol :urd \rTMS

i-uIL' trrs.n.rrt.a,
i rrreglorcd Enterprise

I Bio-nrc.liqrl u,aste

I Anailtir:rl sisten:
Bcspokc
devclopnr en t. testing,
instaliation. and
comnrissioning I
GO-Lile o1'Web
CIS enabled,

integmted !Snterprise

Bio-medical tvaste
Anail,tical system as
per scofie o1'work
IneBlioncd under
scoFe oi'rvork.

I Lump
SUM

I 7185000 1,74,85,A00.40 2,0632,3ttil.00

LII

Mobile App
Design" de'-clopment
and inrplementation
of Android and iOS
based nrobile App
for inventoD, update

by thc grnerulors

including Bar code
generation, printing
and scannirre.

I
Lump
sum

6220000 62,20,0A0.A0 73,39,600.{10

Lump
sum

25800A0 25,80,000.00 30,44,400.00

Weh CIS enabled

integrated Dnteryrise
Bio-medical waste

Analytical system

Stabilization of the

Web GIS enab)ed

inlegratcd linterprise
Bio-medical waste

Anal)1icir1 system for
I month alier CO-
I-JVE involr,irrg bug

fixing, ibedback

incorporltiott and

streantljrring sYstem

befolu sl.'rrl ol'
tenance

of the

1"12

N50A$00
Lump
sum

I,15,00,000"00 I,7l,la,qah.oor.t3

Page 4 of 7

I

Ilosting ol the

EnterPllsc lntegrated

AnalyticrJ SYstem on

public cloud.

Cloud hosLing

services ior the

Enlerprisc hnalYtical

syst$rrl cons;dcd4gl-
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t J 8,A0,0a0.041,a0,00,00a.fl0

4 t,30,0CIa,00i5,aa,000,401.14 -l nst]s 70afl00

Sernrig,dudit trlthc
Sl,stem
Se*urig'Audir of thc
S1'rtenr trcnr CIIRT-
lN enrpanelcd third-
partl, Agenc), L1elbrc

Cc-l"ive ffid
annuall;,onre during
O&[4 / Annual
lr4aintenance
Contrsct {AMC}.

Lunrp
sunl

1,0000001,1 5

Training md
i{andhoiding
lmpan training to the
MPCB emplol,ees
befcrre Co-L'ive and

suhmission of
trainins dcrcuruents.

I

601-15

Operation and

Maintenance of the
enterpdse systen:l

End+o-end
Operation and

Mairtenance of the

Enterprise lntegrated

Anal1'ricai SYstem

for 5 years including
cloud hosting
through offbhore
model

1,8a,fl0,000.40

2,10,A0,000.04

1,65,00,a00,a0

30a004

31$ilhfi

275004

Mont

Mont

hs

hs

enterprise sYstem bY

deploying 2
resour:ces

onsite
Operation and

Maintenance oflhe
enlerprise sYstem bY

deploying Projec-t

Coordinai.oti/
Business .AnalYstlSr.

Dala AnalYst onsite

post Co- Live during

annual mai.ntenance

5

of tle

1.1

Ll8

Fage 5 0r 7

.i

:

l

l

l

I

fit.
AilIOUNT WIII'' Ttrts ln'

Sen e$ * stnrngc for
5 yeam. trncluding
ntinimuu l0 tr4hps
intsmrl

Mont
hs

2,12,40,0a0.00

and

60 2,47,80,AAA"00

Operation and

Maintenanee of the

enterprise sYsl.em bY

dtploYirg ?

resources onsite

0oeration and

60 1,94,74,0*0"00
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ll{ls" Innowave lT Infrastructures Limited will be responsible for ttrre following but not limited tothe Jbllorving scope of work as mentioned below:
a) creating a comprehensive inventory through field survey of all occupiers generating

biomedical waste across the state involving developing detailed land-use *ip, of th.
occupiers and GlS-based inventories of HCFs, oapturing essential parameters such as bed
strength, wasfe generation rates, faciJity for bio-medical wasle collection, its segregation,
slorage, transportation, processing, and disposal as per geographical distribution

b) Establishment of an integrated enterprise web'based analytical system supported by Gls
interface. The web-based analytical system aims to have facility to .r.ut* proni*, or
different types of biomedical waste generating HCFs, management of lifecycle of
biomedicai waste from generation to disposal

c) Execution of detailed scope mentioned in the RFP and associated corrigendum documents

contract Period and Extension Period: The contract witl be vatid tbr a period of s years rnrl g
months from the date of issuance of this work order with an option of further extension tbr a
period cf I year based on service delivery performance with nrutial consent. The specific start
and end dares oflhe contract will be agreed upon by both parties.

Rcnewal conditions: The contract rnay be further extender.l for a period of one (t) year based on
service delivery performance with mutual consent, MPCB reserye the rights to n.gniint* new tenns
and conditions upon renewal,

Page 6 ofz

enteql ise sl,stcm [1,
deploying Dara
Aprir,5l GIS llxpert
onsire post Co-l_ive
during annual
maintenance contrsct
of 5 3,ears

rt1'tlrc

ryords
Taxes)
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PerformanceBnnkCuarautec: fu[,,,] . i, 1 i],,1

5% of total conhract vatue (ICV) for the mentioned coniract period i,e,, tNR 1,13,64,344.00/'. The

PBC strould be suburitted only fitm Nationnlized banks and should be valid up for initial Eighteen

(18) nronths rvhich should tre renewed / extended annually as per RFP terms and conditions,

Contrntt Signing:

As per Section 3, clause 3.33 of the RFP, NUs. Innowave IT Infraetructures Lirnited shall

execute tfie Confiact rvith MPCB within one (1) month from the date of this Work Order and

initiate u,orking based on the defined Scope of Work. If the signing of contract is not completed

rvithin hvo (2) rnonths after receiving Work Order, then ths offer made to IWs. Innowave IT

In fi'astructures Limited shal I stand an nul }ed.

Scope of Works and Othcr Terms & Conditions

The scope of rvork shall be as mentioned in the RFP and its subsequent conigenda. Other terms

apd conditions such as but not limited to project period and deliverables, payment terms,

penalties/SlAs slrall be as per RFP, its eorrigenda and agreement drle to be signed and registered'

MPCB reserves the right to amend the scope of work, timeline as per the unit rates agreed and

approved by MPCB for survey purposs on pro-rata basis, deliverables, priorities etc' as per its

requirement with rnufual agreement. You are therefore directed to acknowledge this Work Order

and revert to MPCB within rhe within seven (7) working days from the date of issuance this Work

Order.

(Dn Dhnkne; l"ts)
Member SecretarY

Copyforwardedwithcomplimentsto:Hon,blsChairman,M'PCBoard"Mumbai.

C'opy for infonnation to:

L AllTechnicalHODs, MPC Board' Mumbai'

2, Chief Account Officer, MPC Board' Mumbai

:. i*rf,ni.ulAdvisor, CTPR, MPC Board' Mumbai

'1

::
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TSAHARASHTRA FOLLUTIOH GSTIITHOL EOARD
Tel:022S78$8888
Fax;24023510
lffebs iter h ttps ;{m qrb*qqyJ*
E-rneil:

K*tp*t*m Point, Id- 4sFleor
Opp, Clne Planet Glnema,
Near Slon Clrcle, $ion {Emt}
trumbel-40*Sff.

ffi5
#w

Nn. ?\{l{B,F5t}:l}ll. w 1,,*vHt*tnRY, p 9339 3S7 [txetZ7,*:l,2"ozl'

To,
Mr. Shas*ikant lgave
Project Manager
Mls tnnouBve lT infirasfrusture Limited.
Offie Nu-5t4. P*ntego n-P3, h{aga rpatta Cify
Pune MslrareshfraJ4 I 1 01 3

Suhject: Approval of Time Extension for $uruey Component under tfie
Fraject "lnventorization of Biomedical Waste Generators in

the $tate and lmplernentation of Intelligent Analytieal Systern"

Refisrenea- 1. Board's letter dated 2ElWl2025 regarding Approval of
Time Extenslon for Survey Component under the Proiect
'lnventorization of Bio-rnedicalWaste Generators in the

State and lmplementation of Inblligent Analytical

System"

2. Your email dated 15t12l?025

3. Approval of Mernber Secretary, MPCB on Office Note vide

No. 171107 FIS 0012.

This has reference to your representation dated 1ilfl2125 requesting an
extension for cornpleting the suniey of additional Health Care Facilities (HCFs) under
the above-mentioned project.

fhe Board, vide its letter dated 25/0912425, had granted a three-month extension
for completing the survey of the remaining additional HCFs.estimated by your team

{i.e., M,847 facilities). However, as per your submission dated 16112t2025, you have

reported completion of surveys for 14,850 HCFs (bedded and non-bedded), and the
remaining largetcould not be achieved due to the following reason$:

. Prolonged monsoon across Mahar"ashtra affecting fietd operations and detaying
milestsnes,

. Logistical challenges and resistance encountered during repeated visits to
remote and dispersed HCFs in Groups B, E, and F.

. Reduced avaitabiliS of survey teams and facility staff due to public holidays in

September and October,
. Administrative restrictions and lirnited facility access during State elections.
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As of 08112/2025, you have complsted surveys for 62,010 HCFs, and you have
requested a nine-month extension to complete the remaining 54,698 HCFs.
Accordingly, MPCB is pleased to grant an extension of Nine (09) months, i.e,, up to
24/0912026, for the survey component only.

You shall ensure adherence to the following division-wise timelines for the survey
of Healthcare Facilities (HeFs). The targets to be achieved at the 3-month, 6-month,
and 9-month milestones are as follows:

Division 3 Months 6 Months I Months
A.M 3120 6240 9360

9roup*E:(.ekan 3237 6474 9711
c- 4583 9165 13748

1677 3354 5031

F-
2847 5694 8541

2769 5538 8307
18233 36465 54698

Please note that the timeline for all other activities and the total project duration,
as stipulated in the original RFp, shall remain unchanged.

You are hereby direeted to ensure the timely completion of the survey of the additional
HCFs within the extended period, No further extension shall be granted for cornpletion
of the survey.

This comrnunication is issued with the approvat of the competent authority.

(Dr. Vis kur)
Principal Officer

Copy subrnitted in favor of informatiqn to:
1. Hon'ble Chairman, Maharashtra Pollution Control Board, Mumbai

2. Hon'ble Member Secretary, Maharashtra Pollution Controi Board, Mumbai

R,
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